2627 Written Answers

NATIONAL FEDERATION OF SERVICE
COOPERATIVES

*499. Sur1 P. N. RAJABHOJ: Will
the Minister of CommUNITY DEVELOP-
MENT aAND COOPERATION be pleased to
state: N

(a) whether there is any proposal
under Government’s consideration to
form a Naiional Federation of Service
Cooperatives; and

(b) if so, what are the details of
the proposal?

Tee PARLIAMENTARY SECRE-
TARY 10 THE M.NISTER or COM-
MUNITY DEVELOPMENT anp CO-
OPERATION (Smrr S. D. Misra):
(a) No, Sir.

(b) Does not arise.

LARGE-SCALE INDUSTRIAL

UNITs IN DELHI

PROHIBITING

*500. Surt MAHESWAR NAIK: Will
the Minister of HeaLTH be pleased to
state:

(a) whether it is a fact that a pro-
posal ¢o prohibit establishment of
additiona] large-scale industrial units
in Delhi and its suburbs and to deve-
lop industrial areas beyond a 50-mile
radius from the Capital is under
Government's consideration; and

(b) whether any decision has been
arrived at and if so, what is the deci-
sion?

Tue MINISTER or HEALTH (SHRI
D. P. KarmarkaRr): (a) No, Sir.

(b) Does not arise.

PARKING TAX ON MOTOR CARS TN DrLnr

*501. Surt M. P. BHARGAVA: Will
the Minister of TRANSPORT AND Com-
MUNICATIONS be pleased to state whe-
ther any suggestions have been re-
ceved by Government from the Dethi
Municipal Corporation and the New
Delhi Municipal Committee for levy-
ing a parking tax on motor cars park-
ed in certain areas of Delhij?
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Tue MINISTER or STATE IN THE
MINISTRY or TRANSPORT anb
COMMUNICATIONS (SHRI1 RaJy
BanapurR): No such sugge.tions has
been received.

to Questions

De Luxe TraINs

*502. Surt NIRANJAN SINGH: Will
the Minister of RarLwAys be pleased
to state:

(a) whether all the de luxe trains
on the Indian Railways are to be
provided with special engines with
three firemen and three special fitters
according to an order of the Railway
Board;

(b) if so, whether this order has
been carried out by the Ind an Rail-
ways and their respective Divisions;
and

(¢) if not, how many Indian rail-
ways and their Divisions are not fol-
lowing this order?

Tue DEPUTY MINISTER or RAIL-
WAYS (Sur1 S. V. Ramaswamy): (a)
No.

(b) and (c) Do not arise.
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{[NaTIONAL WATERWAYS

*503. Surt PAM SAHAI: Will the
Minister of TransPORT AND COMMUNI=
cATIONS be rwased to state:

(a) whether Government propose to
declare any inland waterways as Na-
tional Wate~ways; and

1L 1 English translation.




